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- GOVERNVEMP OFTINDIA
MINISIRY OF FPRILNCE
(DEPLRDMEND op PEVENUR )

Goeq oy

P NEW DRIFT: THE:207H WM:Ys 1980,

MO TRICiT 1oy
THCOE T

No.3365(F.Nocsga/m/so-amcc): In pursuance of stb~clause(iii) of elauge
(44} of sectior o °F the Tnconertay Act; 1963(43 of 1961); the Central
Governuens hereby wekes the following amendment in the no%ificay ion of
the Govermuer of 19414 1a the Department of Revenue No42507(2.Mo,404/
57/T1-X30) anyoq 15.9:78, namely in the snig Notificaticn for the words
and letters “Barvanari S,X, Baner jse ang B.D. HBukherjee” the words ang
letters "spps B.D, Mider jee™ shall be subst ituted,

Sd/- \
(2. Venkatareman
‘Q Deputy Secretary,to the Governrent of India,
: The Pfhnager, '

ralent of Ingdia Press,
P New Delni,

Copy forwarded 3o —

1, A1 Directorg of Inspect ion inoluding DI(0815), Mew D21hi,
2, The D:’.rector, R3(IT), Stafe Coliege, Nagpur,

3. The Cotptroller 2 Auditor Geners] of India, New Delni,

4e The Accoumpant General, wog Bengal, Caleutta,

s The Chies Secretary, Govemmen§ of West Bengal, Ce3
s The Joint Secretary, Governuent o
» The Commissioney 0f Income~tax
8, Bulletin S2efi ion{3 copies), , :

O« The I8C, Tngpection Division, GBIT, Vikag Bhavan, New Deini,
18, Guarqg File, '

) owita,
f Vest Bengal, Caiemia,
y YWest Bengal-I, Caleutta,

-3 O

, 84/~
Y Deputy Secretary to the Government of India, -
AWTHORI SEp FR ISStR

: T Vierns  Noyoo/ TCC/3158/925 /nsp /80,
/‘i (P .N. ‘ERI‘!{ 3)
ASSISPANT DIRECTGR gp INSFECTION (Rszp),
* SHARMA *

376780




